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Closure of Factories in Gujarat due 

to shortage of Coke
1414. SHRI ARVTND M. PATEL: 

Will the Minister of STEEL AND 
MINES be pleased to state:

(a) whether several factories in 
Gujarat have been dosed down due 
to the shortage of coke; and

(b) if so, the steps being taken by 
Government to supply sufficient coke 
to Gujarat to avoid such closure of 
industries in future?

THE DEPUTY MINISTER IN THE 
MINISTRY OP STEEL AND MINUS 
(SHRI SUBODH HANSDA): (a) and
(b). Some factories have shut down> 
The movement of coal and coke to 
different consumers all oyer the coun
try  was affected due to looking up of 
wagons 4ue to the *Mulki’ rules ag i
tation in December, 1972/January, 
197£* The U. P. Engineers strike in 
Jenuary, 1#78 had also upset the 
rejUway operation beyond Moghal- 
sarei. TJ.P. Engineers' strike fate, 
however, toeen called off and allot

ments for loading of coke/coal have 
been stepped up. As against an allot
ment of 551 wagons for loading of 
coke to Gujarat in December, 1972, 
792 wagons were allotted in January,
1973.

Circulation of Leaflet in Hong Kong
Levelling charges against Indian 

Commissioner

1416. PROF. NARAIN CHAND
PARASHAR:

SHRI H. M. PATEL:

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state:

(a) whether Government have no
ticed a printed leaflet circulated by 
the Editor, “The Indian”, Hong Kong 
levelling serious charges against the 
present Indian Commissioner in Hong 
Kong;

(b) if so, the reaction of Govern
ment to the charges contained there
in; and

(c) whether Government have 
taken any action or propose to take 
any action in the matter?

THE MINISTER OF STATE IN 
THE MINISTRY OF EXTERNAL 
AFFAIRS (SHRI SURENDRA PAL 
SINGH): (a) Yes, Sir, Government 
have received copies of the leaflet.

(b) and (c). Government have in
vestigated the charges and have 
found them either exaggerated or 
based on some misunderstanding. 
However, in this case, as in every 
other case, whenever Government 
find scope for improvement of their 
Missions they take appropriate mea
sures about it.

Payment of Minimum Wage to Bidi 
Workers in Tripura.

1417. SHRI BIRBN DUTTA; Will 
the Minister of LABOUR AND RE
HABILITATION b e  pleated to  state:

(*) whether Bidi w o*tes ol Tri
pura are not gbm t minimum w*ge of 
Rs. 3.00 per day; and




